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Murder Cases in Manipur Sta‘e

6789. Shri M. Meghachandra: Will
the Minister of Home Affairs be pleas-
to state:

{a) the number of cases of murder
in the Union Territory of Manipur
during the period from 1lst Jamuary,
1967 to 80th June, 1987 and the details
thereof;

(b) the number cf cases of stabbing
and other grievous assaultg during the
said period;

{¢) the number of cases registered
at the Police Stations and the numner
of cases within the cognizanca of the
court;

(d) the number of accused arrested
so far; and

() whether j; js a fact that a large
number of accosed are ‘still at large
and if so, the number thereof?

_The Minister of State in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla)! (a) (18 cases pertain
to encounters wita Naga hostiles and
3 are as a resvli of enmity, and pre-
vious gruge etc.)

(b) 107.
(c) Cases registered. — 1384
Cases within tre — 1265

cognizance of th> Court

(d) and (e). The information is be-
ing collected and will be placed on the
Table of the House as soon as it is
ereived.
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